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Delhi LegiSiative Assembly

'BULLETIN (PART-II)

(General information relating to Legislative and other matters)
Tuesday 2™ September, 2008/11 Bhadral930 (Saka)

No.279

Hon’ble Members are hereby informed that 10(ten) notices for resolutions
were received by the Assembly Secretariat till the last date of receipt of Private
Members Resolutions i.e., Friday, 29.08.2008. The following three resolutions have
been selected on the basis of Balloting. These would be taken up for discussion on
the Private Members Day i.e. Friday the 12™ September, 2008:-

S.No. | Name of the Hon’ble Text of the Resolution
MLA

1 Sh. Sushil Choudhery “This House resolves that all the Ex-members of

Delhi Vidhan Sabha, erstwhile Metropolitan
Council and erstwhile Vidhan Sabha (1952-57) be
provided with all the facilities of Medical &
Traveling Allowance and Pension etc.”

2 Shri Vijay Jolly “This House resolves that all unauthorized
Shri Sahab Singh colonies be regularized with immediate effect
Chauhan with the provision of utilization of the M.L.A

constituency development fund for the execution
of development work in these colonies.”

3 Shri O.P. Babber “This House resolves that keeping in view the

rising prices and cost escaltion the M.L.A.’s
constituency Development fund be enhanced
from two to four crores of rupees.”
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SIDDHARATH RAO
Secretary




